
THE HIGH COURT OF MANIPUR

AT IMPHAL

NOTIFICATION

22'd Aptil,2021.

l

No. HCM/E-43l2016-Estt/Pt-l/Vol-XVlll I 9JtzY lt is hereby notified that

the technical bid for the E-Tender No. HcM/E-43l2016-Estt/Pt-l/vol-xvlll floated

on 09-03-2021, for Supply, Testing, lnstallation and Maintenance of 46 (forty six)

LaptopsforJudicialofficersunderPhase-llofeCourtsProjectwasopenedon12.
O -zOzL.Technical bids for both the bidders namely

1. M/s JIL lnformation Technology Limited' Ghaziabad and

2. MlsAllied Agencies, lmPhal

havebeenevaluated.Boththebiddersareherebydeclaredastechnicallyqualified
and their financial bids will be opened on saturday the 24th April, 2021 at 11:00

am.
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Chairman, eTender Committee

High Court of ManiPur


